
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYIDEPAflD BENCH AT HYDERABAD 

O.A.NO. 	/93 

Between: 
	 Date of Order: 6/7-93 

4 

Divisional F.Ulway Manager, (no) 
South Central Railway, Secund?rabad, 

Perrncncnt T!:y Inrrctor. (con) 
S.C.Rly, Secunderabad. 
chieC Signal Inspector, 
Signal & Telecontiunication tpartment, 
S.C.Rly, Secunderabad. 

Appl Ic axt s. 

SM?QAJA. 

Presiding Officer, Labour Court, 
Naratan ag;ida, A P. Hyderahad. 

Respoudents-. 

For the hpplidantsL Mr.NJ:.DeVraj, SC for Plys. 

For the Respondents: 	 L 

THE HON' BLE 1,-, . JUSTICE V.NEELAJfl RAO VIC'E CHAIRMAN 
AND 

THE HON TBLE MR.P .T.TIRUVENGAflM LmMBEI.(Aaml) 

The Itihunal made the folladng Order:- 

Admit. The operation of the order dated 11-3-2 

in C.M.P..NO. 	/ 	/&& is suspended until further orders. 

Issue notice to the Respondents. 

Post the Case on 6.9.93. 

-, ~vzf'~ 
To 
1. The Divisional Railway Manager (13.0) S.C.Rly, Secunde-raba 
P. The Permanent cay inspector (Con) S.C.Rly,. Secuncierhbad. 

The Chief Signal Inspector, Signal & Telecomunication '. 

Department, S.C.Rly, Secundetabad. 	 . 

The Presiding Officer, Labour Court, Narayanaguda, Hyerabad. 
0ne copy to i4r.N..R.Devraj, Sc for Plys. CAT.Hyd. 
One copy toNr. 

7.. One spare copy. 
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'-'C',  
C- 
TYPED BY 	 COMPARED BY 

CHECKED BY 	 J$PROVED BY 

IN THE CLNTRAL ;rIINISTpJ.TIVE TflBUNAL 
HYDERABAD BEbCH AT HYDEP(ABAD 

THE HON'BLE MP..NJSTICE V.NEELADRI RAO 
VICE CHaIRMAN 

THE HON'BLE MhJk.B.GORTY ; MEMBER(AD) 

AND\ 

THE HON'BLE NR .T .' j-IkNDRAaE1Q-u.R REDLY 
MEMBER( ..i) 

AND 

THE HON'BLE iR.P.T.TIRUVEN7.D?J4 :M(A) 

Dated 	
f/7 / -

1993 

ORDER/JUIv1fl1fl 

O..A.No,- 

________1 

Zitted and Interim thrections 
issued 	 • 

Allled 

Disrjosed bf with directions 

Di sni ± ss e d 

Disr1issed as withdrawn 

Disrnâsed foE default, 

Reje ted/ Ordered 

No: o 5cr as to Costs. 
pvm 




